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565, [Transferred to the 1st March, 
1983] 

Distribution of surplus land In 1981-82 

568. DR. BHAI MAHAVIR; 
SHRI   SHRIDHAR  WASUDEO 

DHABE: 
SHRI SURESH KALMADI: 

Will the Minister of RURAL DE- 
VELOPMENT be pleased to state; 

(a) the total area of land declared 
surplus and made available for distri- 
bution to landless persons under va- 
rious land ceiling legislations at he 
beginning of the year 1981-82; 

(b) what is the acreage of land 
that has been distributed in various 
States in the year 1981-82 and in the 
year 1982-83, till 31st December 
1982; and 

(c) what is the amount of money 
given invarious States to land-less 
persons, who were given landa under 

the above programme during the year 
1981-82 and 1982-83 till the 31st De- 
cember 1982 per head? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RURAL DEVE- 
LOPMENT (SHRI HARI NATH MI- 
SHRA): (a) and (b) A statement is 
appended at Statements I and II. 

(c) Under the revised scheme of 
financial assistance to allottees ot 
ceiling surplus land, Rs. 1,000/- per 
hectare is given as grant. This amount 
is shared equally between the States 
and the Centre. During 1981-32 and 
1982-83 grants were released as cen- 
tre's share to the States as in Ihe 
statement appended at Statement in. 
Actual distribution of funds is done 
by the State Governments. It takes 
considerable time for them to obtain 
from the field such details as the 
number of persons benefited, the total 
amount given etc. 
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